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COiIIMG .. ,.r· .......... 10. I"'r for 
retOlDldo. td lSI ft1tOrt houses 

'M. SHRl G .. M. BANATWALLA : 
WUl !'tile IM,nister of COMMERCE be 
pleased to state: 

(a> whether for the arant of recogni-
tion to small Soale Industrial export 
bouses there is any condition tbat the 
applicants should hold permantct 
tOai.tr_tioD number granted by the State 
Director of Industries before .1st AprH. 
1985 in respect of their applications 
uad(,r the Import Policy, 1985·86; 

(b) whether the exports o~ own 
manufactured products of the applicants 
bo)dlna the aforesaid permahent regis-
tration number before 1.4·J983 or 1 .. 4-
1984 or 1-4-1985 are proposed 10 be 
considered for calculating tbe minimum 
prescribed qualification of Rs. 75 lakhs 
as tbe average of past three year'); and 

(c) if not, the reasons therefor. 
especially when own manufactured 
products enjoy added advantages of 
better quality and compctilve prices? 

TaB MINISTER OP STATE IN 
THE MINISTRY OF COMMERCE 
(SHRl P. A. SANGMA): (a) Yes, 
Sir. 

• (b) Yes. Sir. The requirement for 
p:rmlnent registration certi6cate has 
becn introduced we.f. 1-4-85 and will 
Dot affect the earlier expotts of own 
manufacture. 

(c) 00:8 not arise. 

Medium term loans to meet deficit 
by Centre to States 

.~. SH~RAMASHRAYPRASAD 
SINGH: 
SHRI BALASAHEB V'KHE 
PATIL: 

'Witl .1ho Mlmistcr of FINANCE be 
pi ... " &9 at.te : 

<a> whttber the Centro has decided 
to provided to tho States modium terlll '0 •• tc! .. ot thoir detlciti 

I 

(b) jf so, the details thcreofJ and 
if Dot, the re&\80QS therefor? 

THE MINISTER OF STATE IN 
THB MINIST.R. Y OF FINANCE (SSKI 
JANAROHANA POOJARY): (a} and 
(b) Governmeot of India have decided 
to provjde medium teun loans equivalent 
to 90% of the States' overdraft as on 
2-8.1.1985. The States have been advised 
to clear the bali_nce 10% of the over-
draft by Ist October, 1985. Toe medium 
term loans would be recovered in the 
next four years in equal instalments 
a nd would carry a rate of i~te(est of 
8%. 

(c) Does not arise. 

Modernisation of sick textile mills. 

*70. SHR I MOOL CHAND 
DAGA: 

SHRI THAMPAN THOMAS: 

W,JI the Minister of SUPPLY AND 
TEXTILES be pleased to slate: 

(a) whether at sum of Rs. 266 crores 
was spent upto August. 1984 ou 
modernhation of sick textile miJJs under 
National TextJle Corporation but the 
performance was stj II unsatisfactory 
whAle the cumulallve Jos~es in UliS 
respect ti II S~ptembcr , 1984 had risco to 
Rs. 750 crores; 

(b) if so, tbe reasons for the same; 

(c) the total cumulative losses of 
the above sick mills and 1he total 
amount SPI!Dt on modernisation of these 
mills upto M41rch. 1985; 

. (d) whether heavy JOs$e~ were doe 
to obsolete machinery and surplus 
labour; 

(e) if so. st~ps' taken to chanae ,_ 
machinery and teadtter IUrplJul labollr 
to some other unit" aad 

(f) whether there is ~n)' ,ropolaJ to 
amaljfamate IMinl.milt. an~ ttd ... ~ ,~~ 

j) "'t~ I loll ? 


